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U. P, mwrexicatng MQUOR (Onsec-
TIONABLE mm:;:;lm'l) ORDINANCE,

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
80CIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
ARVIND NETAM): 1 beg to lay on
the Table a copy of the Uttar
Pradesh Intoxicating Liquor (Objec-
tionable Advertisements) Ordinance
1975 (Uttar Pradesh Ordinance No.
33 of 1976) promulgated by the Go-
vernor of U P on the 25th October,
1876, under provisions of arti~rle 213
(2) (a) of the Constitution read witn
clause (c¢) (in) of the Proclamation
dated the 30th November, 1975 issued
by the President in relation to the
State of Uttar Pradesh together with
a memorandum explamning the cir-
cumstances for the issue of the Or-
dinance [Plvced n Library See No
LT—10/41/76]

ANNUAL REPORT ©OF M™M.P STATE
AGRO-INDUSTRIES DEVELOPMFNT CORPN
LTD., BHOPAL For 1973-74 & NOTIFICA-
TIONS UNDER WILD LIFE (PROTECTION)

acr, 1972

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
TRRIGATION (SHRI PRABHU-
DAS PATEL): T beg to lay on the
Table—

(1) A copy of the Annual Report
(Hindi and English versions)
of the Madhya Pradesh State
Agro-Industries Development
Corporation Limited, Bhopal
for the year 1973-74 along
with the Audited Accounts
and the comments of the
Comptroller and Audilor
General thereon, under sub-
the Companes Act. 1956
section (1) of sction 819A of
[Placed in Labrary. See No
LT-10/42/76].

(2) A copy each of the folloying
Notifications (Hind:; and
English versions) under sub-
section (2) of section 83 of
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the Wild Life (Protection)
(1) GSR. 2353 published in

Ganette of India dated the 8th
Beptember, 1875, conteining
corrigendum to Notification
No. G.S.R. 366 (E) dated the
14th August, 1974

(h) GS.R. 4 published in
CGazette of India dated the
6th September, 1875, contain-,
ing corrigendum to Notifica-
tion No GSR 365 (E)
dated the 14th August, 1974
[Placed in Library. See No
LT-10/43/76],

Annual Report of Khuda Baksh
Oriental Public Library, Patna for
1974-75, Annual Revport of Board of
Trustees pf the Indian Museum, Cal-
cufta for 1974-75 Audit Report of
NCERT for 1972-73, etc.

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTARE (SHRI
D P YADAV)' I beg to lay on the
Table—

(1) A copy of the Annual Report
(Hind: and English versions)
of the Khuda Baksh Oriental
Public Library, Patna, for
the year 1874-75 along with
the Audited Accounts, under
sub-section (4) of section 21
of the Khuda Baksh Oriental
Public Library Act, 1069
[Placed in Library. See No
LT-10/44/76].

(2) A copy of the Annual Report
of the Board of Trustees of
the Indian Museum Calcutta,
for the year 1974-75. [Placed
in Library. See No. LT-1p/
45/76].

(3) A copy of the Audit Report
(Hindi and English versions)
on the accounis of the Nati-
onal Council of Educational



